L
T WEELKY STATEMNT FOR DESPATCH OF ORDER
T EXCISE APPEAL BRANCH
= CESTAT, NEW DELHI-110066
FROM 03.04.2017 TO 07.04.2017 ]
S/NO. | APPEAL NO. ORDER NO. DATE OF DATE ON
ORDER WHICH ORDER
RECIVED DESPATCHED
FROM THE PS
TO HON’BLE
PRESIDENT/V
ICE
PRESIDENT/M
EMBERS
FINAL ORDER
1-9. | E/55799-55801/2013 & | FO/52074-52082/2017 | 06/03/2017 03/04/2017
E/57805-5780/2013 &
E/59714/2013 &
E/56761/2013
10. [ E/CROSS/189/2010 & | FO/52084/2017 06/03/2017 03/04/2017
E/1804/2010
11-12. | E/163-164/2009 FO/52085-52086/2017 | 06/03/2017 03/04/2017
13. | E/57725/2013 FO/52087/2017 06/03/2017 03/04/2017
14-16. | E/1390-1392/2007 FO/52102-52104/2017 | 06/03/2017 03/04/2017
17-19. | E/M/50760-50761/2016 | FO/52106-52108/2017 | 06/03/2017 03/04/2017
IN E/3872 & 3916/2006
& E/3684/2005
20. | E/3087/2007 FO/52109/2017 06/03/2017 03/04/2017
21. [ E/2030/2011 FO/52111/2017 06/03/2017 03/04/2017
22. [ EN816/2011 FO/52113/2017 06/03/2017 03/04/2017
23. | E/732/2010 FO/52114/2017 06/03/2017 03/04/2017
24-27. | E/130-131/2012 FO/52115-52118/2017 | 06/03/2017 03/04/2017
28-29. | E/55410-55411/2013 FO/52119-52120/2017 | 06/03/2017 03/04/2017
WITH E/CO/56769-
56770/2013 L
30-31. | E/421-422/2012 FO/52121-52122/2017 | 06/03/2017 03/04/2017
32. | E/1748/2011 FO/52123/2017 06/03/2017 03/04/2017
33-35. | E/1124-1126/2011 FO/52124-52126/2017 | 06/03/2017 03/04/2017
36-37. | E/2067-2068/2012 FO/52132-52133/2017 | 07/03/2017 05/04/2017
38. | E/2084/2010 FO/52135/2017 07/03/2017 05/04/2017
39. | E/CROSS/148/2009 IN | FO/52136/2017 07/03/2017 0370412017
E/1993/2009 '
40-41. | E/57358-57359/2013 & | FO/52138-52139/2017 | 07/03/2017 05/04/2017
42. [ E/1389/2012 FO/52143/2017 07/03/2017 05/04/2017
43. | E/2519/2011 FO/52151/2017 08/03/2017 05/04/2017
44, [E/1540/2010 FO/52152/2017 08/03/2017 05/04/2017
45.  |E/56265/2013 FO/52157/2017 10/03/2017 05/04/2017
|




i R

[ 46-54.

E/52184,
52214,52294,52334-
52336, 52364, 52448 &
52509/2016

I

| FO/52172-52180/2017

08/03/2017

05/04/2017

g,

E/55765/2013

FO/52190/2017

08/03/2017

05/04/2017

36,

E/58733/2013

FO/52248/2017

09/03/2017

05/04/2017

57.

E/3045/2010

FO/52255/2017

10/03/2017

05/04/2017

38.

E/1935/2008

FO/52288/2017

10/03/2017

05/04/2017

59-62.

E/1987-1990/2010

FO/52289-52292/2017

10/03/2017

05/04/2017

63-
123,

E/55490/2013 ,
E/55498-55499/2013 &
E/55523/13 & E/55991-
55995/2013 &
E/56032,56037,56061,5
6086,56173-
56174,56231-
56234,56278-
56282/2013 & E/56298-
56300/2013 &
E/56339/13 &
E/56373/13 &
E/56435/13 &
E/56502,56891,56235,5
6433,56501,56253-
56255/2013 &
E/56500,56303/2013 &
E/56755-56757/2013 &
E/56903,56415-
56416,56577/2013 &
E/56759-56760/13 &
E/57409-57410/2013 &
E/51037-51039/2014 &
E/51633/2014 &
E/60240-60242/13 &
E/51287,54268,54718/2
014

FO/52349-52409/2017

17/03/2017

05/04/2017

E/324-325/2011 &
E/345-346/2011

FO/52224-52227/2017

16/03/2017

07/04/2017

E/36/2011

FO/52228/2017

16/03/2017

07/04/2017

E/57585/2013

FO/52229/2017

16/03/2017

07/04/2017

E/1775/2009

FO/52251/2017

16/03/2017

07/04/2017

E/55806/2013

FO/52266/2017

16/03/2017

07/04/2017

E/3682/2006

FO/52268/2017

14/03/2017

07/04/2017

E/3816-3817/2006

FO/52269-52270/2017

14/03/2017

07/04/2017

E/2438-2439,2441 &
2443-2446/2007

FO/52271-52277/2017

14/03/2017

07/04/2017

L/3613-3614/2010

FO/52278-52279/2017

14/03/2017

07/04/2017

E/2395/2006

FO/52280/2017

14/03/2017

07/04/2017

E/2266/2007

FO/52285/2017

14/03/2017

07/04/2017

E/57484/2013

FO/52308/2017

14/03/2017

07/04/201°/

E/56562/2013

FO/52311/2017

14/03/2017

07/04/2017




{ 148- TE/57418,57894/2013 FO/52312-52313/2017 16/03/2017 07/04/2017
[ 149, |
hSO— | E/2958 & 2962/2011 FO/52314-52315/2017 14/03/2017 07/04/2017
151. |
150, E/2818/2007 FO/52317/2017 16/03/2017 07/04/2017
153. E/C0O/9/2009 IN FO/52318/2017 16/03/2017 07/04/2017
E/2189/2008
154- | E/1497-1498 & 2297- FO/52322-52325/2017 16/03/2017 07/04/2017
1.57. 2298/2007
158. E/36/2011 FO/52328/2017 16/03/2017 07/04/2017
159. E/57585/2013 FO/52329/2017 16/03/2017 07/04/2017
160. E/55661/2013 FO/52331/2017 16/03/2017 07/04/2017
161- | E/2287 & 2292/2006 & | FO/52332-52334/2017 16/03/2017 07/04/2017
163. E/3704/2006
164- | E/3169-3170/2007 FO/52337-52338/2017 16/03/2017 07/04/2017
165.
166. E/1340/2009 FO/52340/2017 16/03/2017 07/04/2017
167. E/1866/2012 FO/52007/2017 20/03/2017 07/04/2017
168- E/2250-2251/2010 FO/52417-52418/2017 20/03/2017 07/04/2017
169.
170- E/3209-3210/2010 FO/52419-52420/2017 20/03/2017 07/04/2017
171.
172. E/2691/2010 FO/52421/2017 20/03/2017 07/04/2017
173- E/976-977/2008 FO/52422-52423/2017 20/03/2017 07/04/2017
174.
1735. E/3582/2010 FO/52430/2017 20/03/2017 07/04/2017
176- | E/56366-56371/2013 & | FO/52431-52437/2017 20/03/2017 07/04/2017
182. E/56499/2013
183. E/3057/2010 FO/52438/2017 20/03/2017 07/04/2017
184. E/M/50957/2016 IN FO/52469/2017 22/03/2017 07/04/2017
E/3286/2009
185. E/2631/2009 FO/52470/2017 22/03/2017 07/04/2017
186- | E/1996 & 2202/2009 FO/52471-52472/2017 22/03/2017 07/04/2017
187.
188. E/630/2008 FO/52473/2017 22/03/2017 07/04/2017
189. E/1531/2008 FO/52474/2017 22/03/2017 07/04/2017
MISC ORDERA
1. E/ROA/51553/2016.IN MO/50104/2017 06/03/2017 03/04/2017
E/55702/2013
2-3. [/M/50141/2017 IN MO/50132-50133/2017 | 20/03/2017 07/04/2017
E/57080/2013 &
E/M/50176/2017 IN
E/57226/2013
Asstt. Registrar
Excise Branch-DB

N fosh



